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Notice for appoint
Dealerships for t

Corporation Lid. (MD) proposes tc ap
iocaticnsinthe State of Uttarakhand.
Advertisement and Brochure are
pdeaierchayan.in
Application for RO dealership along with online payment of
l as applicable, should be submitted on-line by daté 24.12.20 - ;
The facility for submission of on-line application will be withdrawn immediately after the
cut-off date as mentioned above.
APPLICANTS, IN THEIR OWN INTEREST, SHOULD CAREFULLY GO THROUGH THE
AND UNDERSTAND
SUBMITTING THEIR APPLICATION.
The Gorporation reserves ihe rightto canceliwithdraw] amend this advartisementof extend
the dusdate atits sole discretion without assigning any reason. :
advertisemant published in English Newspapers vis 2 vis
es, the directionfinformation indicated in English paper would pravail.
Corrigendum, if any, will be published only in the Web site
mqw.patroipumpdaalerchayan.m
For purchase of Brochure and any information with regard to the

{(Petrol Pump)
indian Ol

The detailed
www.petrolpum

|
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ment of Regular

CONDITIONS

advertisement, candidates may contact the

Address:Dehradun Divisional Office, 25 Nimbuwala, Garhi Gantt.,
Dehradun - 248003, Uttarakhand,

Contact No.: 0135-2750107

he state of Uttarakhand

available in the website

Non-refundable application fee,
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sRga3TTe FRane fafAes
Indian Oil Corporation Limited Regd. Office: Indian Oil Bawan,

G-9, All Yavar Jung Marg, Bandra (EAST),
Mumbai - 400051

Ref : 15442012259760 Date: 07-Dec-2019
To,
Ms. MADHU KAMBOJ

Address: 70,
MOTHROWALA.,

NEAR PRIMARY SCHOOL.,
DEHRADUN

District: DEHRADUN

State: UTTARAKHAND

Pin Code: 248001

Subject: Application for award of RO dealership at FROM KEDARPUR CHOWK TO

MOTHROWALA POST OFFICE ON MOTHOROWALA ROAD District DEHRADUN
under OPEN category Advertised on 25-Nov-2018

Dear Madam,

Please refer to your online application reference number 15442012259760 submitted for award
of the subject RO dealership.

Please also refer to the Brochure on Retail Outlet dealer selection applicable for the subject
location and available on the portal https://www.petrolpumpdealerchayan.in/.

We are pleased to inform you that you have been declared as successful candidate in the DRAW
OF LOTS conducted on 06-Dec-2019 for selection of RO dealership at the subject location.

You are requested to remit online Rs. 50000.00.towards Initial Security Deposit (To pay click

specified below within 10 days at the address mentioned below for processing your application
for award of Retail Outlet dealership at the above location.

Documents applicable for all category:

1. Notarized Affidavit by the applicant as per Appendix-X A /X B (Standard Affidavit), as
applicable.
2. Proof of age (date of birth) i.e. - Self Auested copy of 10" Std. Board Certificate /
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Secondary School Leaving Certificate / Birth Certificate / Passport / Identity card
issued by Election Commission / Affidavit for age (Original).
. Proof of educational qualification i.e. - Self Attested Copy of Certificate of passing
10" Std. issued by a Board / School conducting the examination or equivalent
4. Appendix — 111 B (Advocate’s letter) along with Appendix — III A (for offer of land) if
applicable.
5. Copy of land documents in support of ownership / lease rights.
6. Sketch of the offered land with dimension.
7. Proof of SKO allocation & copy of dealership agreement in case you are an existing
unviable SKO Dealer.
8. Copy of PAN CARD.

L)

Verification of all attested photo copies shall be done with the original documents during the
Field Verification of Credentials (FVC).

It is expected that you are in possession of original documents wherever photo copies of
documents are submitted.

Please note that your candidature is liable to be cancelled in case Initial Security Deposit is not
remitted or the documents listed above are not submitted within 10 days from the date of this
intimation.

Your candidature is liable to be rejected if you are not able to present the original documents at
the time of FVC on the designated date and time or during the FVC if it is found that the
information submitted by vou in vour on-line application is false/incorrect/misrepresented
affecting your eligibility.

Note: Documents can be submitted at the below mentioned address of the Divisional Office
between 10 am to 5 pm on any working day. in case the last date for submission of documents
happens to be a Holiday for the Divisional Office, Documents can be submitted on the next
working day.

Thanking you

Yours faithfully
For Indian Oil Corporation Ltd.

Manoj Jayant
Head of Divisional Office

Dehradun Divisional Office,
25,

Nimbuwala Garhi Cantt.,
Dehradun - 248003

0135 - 2750107



ANNEXURE 1
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W

Favgs RRwee e 25 e
T3 e, ITGH ~ 248008 ( FRETE |
| indian Oil Corporation Limite:
B Dehradun Divisional Office : 25, Nimbuwala,
Garhi Cantt! Dehradun, Uttarakhand-248003
Tel.: 0135-2750108, 2750110 Fax : 0135-2750111

{

No: DDO/Ravindr:
Dt - 07.09 2022

i
]

dnar Baranwal,

e

20 District Magistrate,

+ 54

“epty on behalf of Indian Oil Corporation Ltd (IOCL) to the

‘ter ref no. 45/Pari-2022 dated August 24, 2022.

~=i@il Outlet in question is situated at Khata No: 01106, Khasra No, 1081,

=
e

ale, Tehsi' Sadar, Dehradun and is operating under the name of
<avindra Fuel Qutlet. It is incorrect that the Retail Oui;!et has been estahlished
“niravention of the Central Pollution Control Board (CPCB) Guidelines for

“etting up new Petrol Pumps. The correct facts of the case are as follows:

%n advertisement was issued on 25.11.2018 b\) I0CL for thé propesed

“=tail Outlet in Dehradun. Attached as Annexure-1

1§.1.2019 the National Green Tribunal (NGT) in O A No. 86 of 2019

iiracted CPCB to formulate guidelines. for, setting .up of new petrol

e e wi-0, Tl av v W, @re ()., 7 — 40005 (W)
Sifice | G-9, Ali Yavar Jung Marg, Bandra (East) Mumbai - 400051 (India)
CIN - L 23201 MH1958 GOI 011388
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=ection of dealer was done on 6.12.2019 and Letter of Intent

WEg

issued in favour of the successful candidate by IOCL on

2020 for sefting up the Retail Outlet at Khata No. 01106, Khasra

1081, Mothrawala, Tehsil Sadar, Dehradun. Attached as

o
LT RN B -
+ L

]

in compliance of the order dated 18.1.2019 of Ld. Tribunal,

guicelines for setiing up of new petrol pumps vide its Office

“erorendum bearing No. 13011/1/2019-20/AQM dated 7.1.2020.

On Jan 2021 the successful candidate applied for sanctioning of the
map for raising construction at the site. The knsbectlan_ of the site was
carried out by the Authority in the same month.

o)

-

1.2021 the CPCB issued a clarification that the guidelines dated
12020 would not apply to those cases where initial approval has been

abtained and construction has been started before 7.1.2020.

“zcuisite Permissions and No Objections for setting up of the Retail

Sutiet were given by Fire Deptt, PWD Deptt, SDM & Tehsildar, SSP

“ifice, MDDA Provisional and DSO, Dehradun. -

“n 12.03.2021 Secretary, Mussorrie Dehradun Development Authority
MDDA) certified that the land of the successful l?ldd&f was f_uiﬁmng the
A requirement of plot size and as per zogiqg regulations the plot
good for establishment of Petrol Pun"\‘p‘ provisionally & final

roval dt 20.06.2022. Attached 2s Annexure-3
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s vour affice for the grant of NOC for setting up the

- ailer considering the aforementioned na objections issued NOC

$.2021 as per the Petroleum Act with respect to the satting up

outlet at Khasra No. 1081, Dehradun., Thereafter, construction

tarted at the site, Attached as Annexure-4

Letier of aliotment was issued to the dealer on 28.4.2021 and the

~reil outlet was commissioned on 30.4,2021. Attached as Aﬁﬁéxuréf

" the present case admittedly the LOI and t{xe initial approval were

“onied before 7,1.2020. It is stated that the process to s&jt.'up the

|
“ianlt

cetrol pump had started in the year 2018 "wh_t_aﬂ the

juzitisement was issued. The advertisement was followed by the
~oczss of allocation of the distributorship after verification of the
socuments and finally the letter of intent was is§ued on 6.12.2019, As
..t the initial approval for establishing the Retail outlet was obtained

or o 7.1.2020. Thus, the CPCE guidelines are not applicable to the

~resent Retail outlet,

"ne NGT vide order dated 10.5.2022 in Appeal 10.06/2022(52) entitied

“-renam Kuruvila Vs The Kerala State Pollution Control Board & Ors has

that if process for seeking consent had already started, gquidelines

-=tting criteria of a petrol pump are not applicable.

—~

D

-
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~IOUL Drejudice to the above, it s stated that Retail Qutiet is in £y

fHance of the Guidelines for setting of petrol PUMp issued by CPCB,
= Report of the Joint Committee is Incorrect and has been made in
2 of IO, which s against the principles of natural justice, 1+
‘ted that the schiool Sierra I

s from the authorities for

'S 2
H> 2

stablishment ang had been illegally established on the said site,

S S0 stated that as per the Guidelines of CPCB Retail Outiets can be

=siablished not

less than 30 meters from ' the residential area
‘“signated as per law. Without prejudice to the contention that there is
R

area which has been designated as residential area with 50 meteks

' tne Retail outlet it is stated f’?é? €ven as per -ﬁle_._,_renor_t of the Joint
—omimittee the nearest residén—tial house is 40 meters from the

=pensing units which as per the guidelines is allowed.

iew of the above, the NOC issued by this office for establishment of
= etz outlet at Khata No. 01106, Khasra No. 1081, Mothrawala,

' Sadar, Dehradun shouid not be cancelled. Also, there are very

P Y

B

—

it

10
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2 arez and the cancellation of the Retail Qutlet

nvenience 1o the public at large.

11
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Mussoorie Dehradun Development Authority

Transport Nagar, Seharanpur road. &

Near 38T, Dehrad::ﬁiﬂﬂm Email | info@mddaoniine in

{Uttarakhand) Website ©  www mddacniine.in
Sanction Lefter :

Date 20/06/2022
Map No  CC-0018/21-22/IRE1
Sector Sector 3

Te,
MADHU KAMBOJ

DARSHAN KUNJ, NEW GCANAL ROAD. MOTHROWALA,

DEHRADUN, UTTARAKHAND 248001
Oehradun-248001

Your application dated 2022-05-24.17:10:38.0 regarding construction (with
BETWEEN KEDARPUR CHOWK TO MOTHROW,

KHASRA NO. 1081 KA, MAUZA

accepted, B

'.zgo@ed‘map) propased by you situated
ALA POST OFFICE Q%l -MOTHOROWALA ROAD, AT
- MOTHROWALA, PARGANA- PACH ABOGQ Dehradun-248001 has been

&
L

Digitally signed by HARICHAND SINGH RANA, Page 10f 1
Date: 2022.06.20 12:49:57 IST

Reason: Online Map Approval
Location: Dehradun
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N,

e gfet i

v |
Far 4,

farenfRreT,

TERTEA | :
U 330/ Riogosio—ssio /202021 - 24 uﬂaﬁ&tozi

Ra— gft wewr 1081 KA, U senien qedier 26097, 9SSV T AR
AP Ta Yo /80 Rew arecsle il R o &Y SR WA T 3 e A |
HEIGd,

Frm SRiea favas e 9 w0 268/ 9R—2020-21 fastres 31—12—-2020 &I
WW[W%TWﬁfW‘gm?@W1081KA,WWWW,
wm%ﬁ@wmaﬁaq&@mmqo/ﬁoﬁéammﬁa%ﬁm@
Wm%imwa%maﬁemmaméﬁéwﬁﬁ@?}lmﬁwﬁ
off SewE0), gw g wud v o Préers (g0) A T e U B W e W
T 0w & Wy 3Ra ¥ R we ofg amen § 2 of s @ gwid wE, wia smen
Hama-e g TE &

TRIEE @ SF[UTe # aad aee § b i wa 2002 B ARV B
AR vaE 50 oY @1 Soe fbar mar & Sea 9RirEN wer 2002, YRR-VI B HeEH
144 NOC o1 apmufey & w=ifde 2 | #eiey Jau oo 144(1) 8 W o & 6
gfrer) A% Epen A1 FEeR S @Y aaed 99 dEud o AU Wy W@E & el
gfdl @ wig Rrer TRs & ww s wwga e R Rrer oRerd wt ot @
amafed 78 &1 @ o1 99 JFRT wEYT 9F W S | ,

IWFE & gfera wEEm, @ IR A RS Fded WwrEl ¥ ey
fardieror et gu Ruvd daw @1 Sl & S aiffen feam, @ Pmtor R, wed, dwwgH
fawr wiftrevor anfe | SwiEn T BT I - RAE @R AEea @ @R ¥ NOC
a1 smfed g B @ SR, € Sorer gk el e s #1
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Government of India
TSy 3R I HATA
Ministry of Commerce & Indust
au1 favewies gram T
Petroleum & Explosives Safety Organisation (PESO)
63/4, T-f&, g 9@, Haraa (i, Frce), dug @
3TIRT- 282002
63/4, A-Wing , lind floor, Kendralaya (CGO Complex), Sanjay Place,

Agra - 282002

E-mail : jtcceagra@explosives.gov.in
Phone/Fax No : 0562 - 2523244,2523266

&A1 /No. : PICC/UC/14/1185 (P498168) f&i® /Dated : 30/04/2021

Jar

/To,
M/s. Indian Qil Corporation Limited,
DEHRADUN DIVISIONAL OFFICE,,
25, NIMBUWALA, GARHI CANTT,
Dehradun,
Dehradun,
Taluka: Dehradun,
District: DEHRADUN,
State: Uttarakhand
PIN: 248003

fawg Khasra No, 1081 KA MIN, RO AT B/W KEDARPUR CHOWK TO MOTHROWALA POST OFFICE ON

/Sub : MOTHROWALA ROAD, KHASRA NO. 1081 KA MIN, VILL- MOTHRO WALA, TEHSIL- DEHRADUN, DIST-
DEHRADUN, MOTHROWALA, Dehradun, Taluka: Dehradun, District: DEHRADUN, State: Uttarakhand,
PIN: 248001 ¥ Ucifergd & A,B Retail Outlet |
Petroleum Class A,B Retail Outlet at Khasra No, 1081 KA MIN, RO AT B/W KEDARPUR CHOWK TO
MOTHROWALA POST OFFICE ON MOTHROWALA ROAD, KHASRA NO. 1081 KA MIN, VILL- MOTHRO
WALA, TEHSIL- DEHRADUN, DIST- DEHRADUN, MOTHROWALA, Dehradun, Taluka: Dehradun,
District: DEHRADUN, State: Uttarakhand, PIN: 248001

Heley

/Sir(s),
HULT HUP UF HHIS OIN783018 S 22/04/2021 F1 3FcIH HX |
Please refer to your letter No. OIN783018 dated 22/04/2021
fawarfa Ucie wm A Fafdifed diferr verd & arf qur we & vsr & fig Udiferan Fram, 2002 & 3
=Y - XIV H Wigd aul e 31/12/2025 9 34 3F TAT PICC/UC/14/1185 (P498168) fa-id
30/04/2021 VST ST © |
Licence No. P/ICC/UC/14/1185 (P498168) dated 30/04/2021 granted in Form XIV under the Petroleum Rules,

2002 and valid till 31/12/2025 for the storage of the foliowing kind and quantities of Petroleum at the subject
petrol pump is forwarded herewith.

<Yp-—-%> <Y%----%><%----%>

ﬁ?jlﬁ'qt{ 1 fdavu1 /Description of Petroleum feeire 13. ; ﬁ G@IH. qH
/Quantity licenced in KL

Fi® gt ﬁg‘rf%run /Petroleum Class A in bulk 20.00 KL

Petroleum Class A, otherwise than in bulk NIL

Guke| rrgaﬁzfr%un /Peiro.eum Class B in bulk 40.00 KL

Petroleum Class B, otherwise than in bulk NIL

23 172
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E 4:30!2621
Petroleum Class C in bulk NIL
: O Petroleum Class C,otherwise than in bulk NIL
$d &HdI /Total Capacity 60.00 KL

FHugT Ueiferad g 2002 & 34¢fiF ST 71U 99 148 & €1 718 Ufthan &1 HeTs A UTa- & auT SHE &
H@WW%@WM@ aaaf%aﬂ%umwrwﬁ&ﬁaﬁamw@ujm Controller of Explosives, Dehradun, so

as to reach his HTaTaT &1 USd H3 | Please follow the procedure strictly as laid down in rule 148 of the Petroleum
Rules, 2002 and submit complete documents for the Renewal of the licence to Controller of Explosives, Dehradun
so as to reach his office on or before the date on which Licence expires.

U8 SfHIeH/ AR 3 wiieTRal & sawge Srafd/aeiiaR=y U S A a1 gy g 3 Rfd  ge T SR ? |

This approval/permission, however, does not absolve from obtaining necessary permission/clearance from other
authorities or under other statutes as applicable.

GG /Yours faithfully,

ey
r. A.P. Sing

Jt. Chief Controller of Explosives
TRT/Agra

Copy forwarded to :-

1. The District Magistrate, DEHRADUN(Uttarakhand) with reference to his NOC No 268/PARI0-2020-21 Dated
20/03/2021

2. The Controller of Explosives, Dehradun. A Copy of the licence along with approved plan is enclosed.

Jt. Chief Controller of Explosives
Agra
(31T TSR oY 3fde &1 fRufa, Yo aur 39 fdavur & forg s de91ge: hitp://peso.gov.in 3E)
(For more information regarding status,fees and other details please visit our website: http://peso.gov.in)
Note:-This is system generated document does not require physical

signature.

Disclaimer : This page gives the iatest action taken by this organization on your application. This page is
made available for the information of concerned applicant/licensee only. All efforts have been made to secure
this information. However, PESO will not be responsible for any misuse of the information by unauthorized

persons including the hackers.
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3feam sifae wiuiyE fafies
revgs v 3w : 25, frsgaren
el BT, TBNIGT — 248003 (STRIETS)

Indian Oil Indian Oil Corporation Limited
A Maharatna Dehradun Divisional Office : 25, Nimbuwala,
Company Garhi Cantt, Dehradun, Uttarakhand-248003

Traen fefasm

Tel. : 0135-2750108, 2750110 Fax : 0135-2750111

Marketing Division

Ref:

M72020/IN002138/UTK/000005/1305/00005 Page: | of 4 Date: 02.11.2020

SMT. MADHU KAMBOJ

W/O. RAVINDILA KUMAR KAMBOJ

70, MOTHROYs ALA. NFAR PRIMARY SCHOOL,
DEHRALUN, UTTARAKHAND-248001

Wa
Wi 2

Proposed MS'HSD B Site Retail Outlet Dealership at Location: FROM KEDARPUR CHOWK TO MOTHRTGWALA POST
OFFICE ON MOTHOROWALA ROAD.District: DEHRADUN State:Urtarakhand Category:OPEN

refer to our advertisement dated 25.11.2018 and your application form No. 15442012259760 for the award of MS/HSD Retail

Outlet dea ership a1 the above location and the subsequent Draw of Lots held at DEHRADUN on 06.12.2019,

Please be informed that by this Letter of Intent, we propose to offer you a Retail Outlet dealership of Indian Oil Corporation Lid. a!
the abave locaticr. on the following terms & conditions:-

P

You have offered 2 suvitable piece of la:d admeasuring 400 Sg. Meter approx.: 20 Meter (frontage) X 20 Meter (depth at
KHASR® NO.1081 KA, Village MCTHROWALA ; Taluka:DEHRADUN, District DEHRADUN. Owned by vour tamii
members RAVINDRA KUMAR KAMB30)J as indicated by you in the application for the development of the sukject Reta
Oulet. Yu.r have 1o make available this land within 2 months from the date of this letter failing which this offer is hable 10 &
witharawv r:

. For mzking thz land available as required above, you will ensure that the land arranged by you is either registe
or i should e leased to you for a minimum period of 19 years & 11 months,

. As and when 2dvised by the Corporation, the site offered by you would be duly developed up to the road level vy cutting filling

(as applicable), with good earth/murrum, layer-wise compacted as per standard engineering practices. You shail alsn construc

;255ary reaining wall and compound wall of 1.5 meters height, designed as per site conditions as pe
ation as committed under Clause 12 (e) of affidavit submitted by you along with application. Kindly note
the site as urfered by you for putting up the Retail Outlet is not developed as per the advice of the Corporation
Intent will e withdrawn without any further notice

. You will provide at the retail outlet infrastructural facilities like Permanent Saes Building (Including Public {oilevElec:

Room/Off.ce Room/Store/Lube display,Paved RCC Driveway,Buffer Strip/Approaches as per norms,Canopy & RV! 25 pei
Corporatinn requirements, Yard Lightingz, Water Connection/Borewell,Compressor with Electronic Air Gauge as meationed i

the Brochure and after obtaining necescary clearances/approvals / licenses as applicable in each case. Indian Oi! Corporation
Lid, wil! provide storage tanks and pumps and other facilities considered necessery at the Retzil Outlets.

. In addition. you will alse provide the fo!'cwing basic facilitics at your cosi at the Retail Outlet premiszs:-

a. Clean drinking water.

b. f.'ll':t' .-\lir” : ‘9 el

B Clezn toilet. t ; t‘ >

d. Tel .r"unc W\ w
—_— — oY

Adeovate illumination. 3 ;
puCTHT ﬁrafmu 19, 3eft areR S A1, aren (qd), g — 400051 (MTRAT)

0. Reg. Office :G-9, Ali Nmar_\.!ungMargu Bandra (East), Mumbai - 400051 (India)
CIN: L 23201 MH1959 GOI 011388

= o



